Written Answers to [23 November, 2016] Unstarred Questions 87

Violent incidents in States

847 SHRIMATI SASIKALA PUSHPA: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any proposal 1s pending with Government to discuss in Inter-State
Council about violent incidents arising due to difference of opinion between two States
and damage being caused to men and material and also to formulate Standard Operating

Procedure to be followed in such times;
(b) if so, the details thereof; and
(c¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAT GANGARAM AHIR): () to (¢) No reference/proposal on the subject has

been received in the Inter State Council Secretariat.
Precautions by security forces to prevent attack of Uri camp
848 SHRI K.T.5. TULSI: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether any precautions were in place by the security forces to prevent at
attack in Un camp in September, 2016 especially in the backdrop of ongoing huge

political and security unrest in Kashmir Valley; and
(b) 1f so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAT GANGARAM AHIR): (a) and (b) In wake of the infiltration incidents from
across the Line of Control and the unrest in the Valley, security forces across Valley
were and are on alert to meet any eventuality, including subversive / terrorist activities.
Intelligence agencies are working in close synergy with security forces and regular
intelligence inputs are received from concemed agencies and necessary action is taken

accordingly.
Delegation of senior most Parliamentarians to Kashmir
849 SHRIK.T.S. TULSI: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government 1s considering any plan to send a delegation of senior
most Parliamentarians to Kashmir for second time, in order te contain the volatile

situation created by unrest and long and unprecedented curfew; and

(b) if so, the details thereof and if not, the reasons therefor?



